IN THE CENTRAIL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD
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O:A:Ne:1567/94 ‘ ' Bt. of Decision : 19-08-97;

P.Chandrasekhar Reddy _ " .. Applicant.

Vs

1. The Chief Post Master General,
A.P.Circle, Hyderabad.

2. The Post Master General,
Southern Region, Kurnool..

3. The Superintendent RMS 'TP'

Division, Tirupathi. - .. Respondents.
Counsel for the applicant ~ : Mr.K.S.R.Anjaneyulu
- - Mr.XH.%2aesuara_ _Rao for:®

" CORAM: -~

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

THE HON'BLE SHRI B.S.JAI PARAMESHWAR : MEMBER (JUDL.)
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ORAL ORDER (EER HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

Heard Mr,Subramanyam for Mr.K.S.R.Anjaneyulu, learned
counsel for the applicant and Mr.V.RajeSWara Rgo, for Mr.N.V.Ramana,
learned counsel for the respondents.

2. This OA is filed for the following felief:-
"In view of the facts Qubmitted at para-4 above,
the applicant humbly prays the Honocurable Tribunal to call

“-= +hae £i1m resting with the case and direct the respondents
to consider &nd cause promotion O wus eppr——--.

BCR Scheme with retrospective effect when his next junior was
promoted and pass such other order or orders as deem fit and
proper in the circumstances of the case.

3. When the. OA wags taken up for hearing the learned counsel
for the respondents submitted that the spplicant has been promoted
to the HSG-II under BCR Scheme as per his request. This has also
been confirmed by the learned counsel for the applicant. Hence

* the OA has become infructuous. Hence the 04 is disposed of as

infructuous, No cosgts, ' b

" (B. sr\/"ﬂ/\/\/) (R. RANGARAJAN)
MEMBER( ADMN, )
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